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THE GAUH ATI HI H COU RT AT GUWAH ATI
(HIGH COURT OF ASSAM, NAGALAND, IVIIZoRAM AND ARUNACHAL PRADESH)

No.Hc.vu-l2o l2OOtl tt S jC tA
Smti. Jayashree Bora,
It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Jogeswar Borah,
Member, MACT,

Sonitpur, Tezpur.

(
,IL
December,2024

With reference to the above, I am directed to inform you that your prayer for
casuar reave on 19.11.2024 and 19.11.2024, arong with station reave permission,
with the officiar vehicre, at own cost, fFom the morning of 18.11.2024 ti[ the
morning of 20.rr.2024, has been granted. The District & sessions Judge, sonitpur, and in
his absence, the next senior most Judiciar offrcer avairabre at the station wourd remarn in
charge of your Court and Office in your absence.

Yours faithfully,

el

Dated Guwahati the

Casual leave with station leave permission.

Your letter No. tvlACT(S) 854, dtd. t6.tt.2OZ4.
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MemoNo.HC.Vtt-t2ol2ootllt{x+ - | trTg /A, dated / o6_lL_La

_1.., 
The District & Sessions Judge, Sonitpur.

J The Project Manager, Gauhati High bourt
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